
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 

IA NOS. 854, 856 & 857 OF 2018 IN 

 
DFR NO. 1585 OF 2018 

 
Dated: 17th July, 2018 

Present:  Hon’ble Mr. I. J. Kapoor, Technical Member 
  Hon’ble Mr. Justice N. K. Patil, Judicial Member 
 

 

In the matter of: 

M/s Adani Green Energy (Uttar Pradesh) Ltd. …. Appellant(s) 
Versus   

Uttar Pradesh Electricity Regulatory Commission & 
Ors. 

.… Respondent(s) 

 
Counsel for the Appellant(s) :  Mr. Buddy A. Ranganadhan  
  Mr. Raunak Jain 
  Mr. Vishvendra Tomar   
     
    

 
ORDER 

(Applns. for condonation of delay; waiver of court fees and permission to file one appeal) 
IA NOS. 854, 856 & 857 OF 2018  

 
 Issue notice to the Respondents returnable on 06.09.2018.  Dasti, in 

addition, is permitted.  

 
 Learned counsel for the appellant states that the connected matter is 

coming up before Court - II on 06.09.2018. 

 
 Therefore, list this matter before Court – II on 

 
06.09.2018. 

 
 

        (Justice N. K. Patil)           (I.J. Kapoor) 
           Judicial Member      Technical Member     
ts/tpd 
 


